
NATIONAL COMPANY LAW TRIBUNAL
MUMBAI BENCH, MUMBAI

c.S.P. No. 998 / IMAH) /2017

SHRI B.S.V. PRAKASH KUMAR
MEMBER (J)

SHRI V. NALLASENAPATHY
MEMBER (T)

ATTENDENCE.CUM-ORDER SHEET OF THE HEARING OF MUMBAI BENCH OF THE
NATIONAL COMPAI.IY I.AW TRIBUNAL ON 07.12.2017

SECTION OF THE COMPANIES ACT: 391 to 394 of t}le Comparies Act 1956
and 23O to 232 of the Companies Act, 2013.

Present

ORDER

CSP No- 23ZNCLT/M 7

CSP No. 999l230-232yNCI.T /llB/ 1AHI2077
CSP No. 1 23ZNCI,T/M 7

CSP No. 1001/230-232/NCLT/MB/MAtV2017
CSP No. 1002/230-23ZNCLT/MB/MAMou
CSP No. 1003/230-23ZNCLT/MB/MAw201z
CSP No. 1005/230-23ZNCLT/.1\,IB/MAtV2017
CSP No. 232lNCL 77

CSP No. 1007/230-232/NCLT/MB/MAH/2017

At request of the Petitioner's Counsel, retumable date is extended to

27,12.2077.

_sd/-
V. NALLASENAPATHY
Member (Technical)

sdl-- t
B.S.V. PRAKASH KUMAR
Member (Judicial)

CORAM:

NAME OF THE PARIIES: Dream Wisdom Construction Company Pvt. Ltd.

S. No. NAME DESIGNATION SIGNATURE


